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District and Sessions judge, West, THC

N THE COURT OF Mr.Prashant Sharma
Additional District Judge(AD]) -

CIVIL CAUSE LIST DATED 27-03-2020 Total Cases:24

S5.No _ Case iym Old Case No. _Case No. Title
Mise, cases/purpose o
£X ©2014 6089116  KOTAK MAHINDRA BANKLTD Vs. SARABJEET sINGH— (60T
o st CHOLAMANDLAM INVESTMENT AND FINANCE Vs, MOHAN— (685>
: BIR SINGH AND ORS
_ CHOLAMANDLAM INVESTMENT AND FINANCE COMPANY— BN
i BHLI LTD Vs. RAKHI KAPOOR AND ORS &<
! 1o e ’%
T —— {%L)EESH CHANDRA SAREEN Vs, FLORIAN HOSPITALITY PVT —{ &-&%
s KX 1348/17 STATE BANK OF INDIA Vs. BALRA] = ( &+ OQ‘*:" .
6  EX 1350117 STATE BANK OF INDIA Vs. BASANT JOSHI — 16-2%
T 1351117 STATE BANK OF INDIA Vs. JAGDISH PRASAD BAHOTIA— L6 2 T
EX 1476/17 M/S CHOLAMANDALAM INVESTMENT AND FINANCE ™ 19-0FD=
. COMPANY LTD. Vs. ALKA GUPTA AND ORS.
\ EX 139/18 HDEC Bank Vs. RAJESH KUMAR —\9—=° %N
0 CwDJ 594/18 SONIA SUBHIKHI Vs. FLORIAN HOSPITALITY PVT LTD— |2~ ©9r0
S i m EOME CREDIT INDIA FINANCE PVT LTD Vs. ARVINDER—|3~ S92
= ] M/S HOME CREDIT INDIA FINANCE PVT LTD Vs. KULDEEP— i e
12 EX 880/18 ot
= l PUNJAB AND SINDH BANK Vs, M/S. ROMY CREATIONS AND— (0 Bl
Civ D 1328/18 et
11 EX 383/19 PHOENIX ARC PVT. LTD. Vs. DARSHAN KAUR — {2r.00
Issues
B soatets TR m}gig [I{(UMARI ORS Vs. ARVINDER SINGH JAGGI @ VINTL, |,°& 20
Plaintifl/ Petitioner Evidence
6 Civ Dl 169/2016 9670716 SMT ADARSH KHURANA Vs. SMT KRISHNA KHURANA — bl
17 CiwD] 73102016 1197116 SUSHILA Vs, DEEPA — &\ 2@ s
18 CivD) 266/2016  10414/16 AMARJIT SINGH ORS Vs ANIL KUMAR ORS L5 e e
16 CwD 7852016 10898/16 DAVINDER KAUR Vs, RAJESH KUMARI AND ORS —A 1%
0 CivD) 345/18 RAJ KUMAR JAIN Vs. AMIT SHANNON <— L tore
pefendant/Respondent Evidence .
Civ D) 450/2016 1153516 BHARTI DUTT Vs. CHANDER BHUSHAN DUTTA — 20,99 -~
Misc, Arguments
D 5. SURENDRA KUMAR—
2 civpl ancis | e A LIMAND AN . SURBHES EL A
Misc./ Arguments '
T EX 645/18 RAJESH GARG Vs. KRISHAN PAL SINGH —— 2% 09
Order on Misc. Application ;
i e W i M/S BABBAR INTERNATIONAL Vs, M/S P C GLOBAI— 2=t 2o
! 18

MERCHANDISING PVT LTD AND ORS



District and Sessions Judge, West, THC

IN THE COURT OF Mr.Prashant Sharma
Additional District Judge(AD]}) -

CIVIL CAUSE LIST DATED 27-03-2020 Total Cases:24

5Ne Case Type

Old Case No. Case No. Title
Misc, cases/purpose
1 EX 422014 60891/16 KOTAK MAHINDRA BANK LTD Vs, SARABJEET SINGH— [ b.oF 2o .
i 0517 CHOLAMANDLAM INVESTMENT AND FINANCE Vs. MOHAN— (E,P‘ir%
BIR SINGH AND ORS
- Q517 f:%c))bAMANDLAM INVESTMENT AND FINANCE COMPANY— | ¢, 692w
" 's. RAKHI KAPOOR AND ORS
- K, .
, Civ DJ 1293717 E?SESH CHANDRA SAREEN Vs, FLORIAN HOSPITALITY PVT —[ &%
5 EX 1348/17 STATE BANK OF INDIA Vs. BALRA] — | & oﬁ«:o -
: EX 1350/17 STATE BANK OF INDIA Vs. BASANT JOSHI — (6-°%
7 EX 1351/17 STATE BANK OF INDIA Vs. JAGDISH PRASAD BAHOTIA— L& @ T -
" e M/S CHOLAMANDALAM INVESTMENT AND FINANCE ~— |D-~-0FD=
- COMPANY LTD. Vs..ALKA GUPTA AND ORS.
'y BX 139/18 HDFC Bank Vs. RAJESH KUMAR — |90 9=
0 CivD] 504/18 SONIA SUBHIKHI Vs. FLORIAN HOSPITALITY PVT LTD— |2~ .© =0
Y 879/18 ;&AI?J;IOME CREDIT INDIA FINANCE PVT LTD Vs. ARVINDER-—-\'.}..QQ(.-%
, . M/S HOME CREDIT INDIA FINANCE PVT LTD Vs. KULDEEP— (3~
12 EX 880/18 atas ire
n $o PUNJAB AND SINDH BANK Vs. M/S. ROMY CREATIONS AND— (9--5%2°
13 CwDj 1328/18 ORS
14 FX 383/19 PHOENIX ARC PVT. LTD. Vs. DARSHAN KAUR — {3-.@- %0
Issues
'S | Ceb) ksl LSS RAJESH KUMARI ORS Vs. ARVINDER SINGH JAGGI @ VINTL—, {7,982
AND ANR
Plaintiff/ Petitioner Evidence
16 CivDl 169/2016  9670/16 SMT ADARSH KHURANA Vs. SMT KRISHNA KHURANA — | & 19:2©
17 CwD 73172016 11971716 SUSHILA Vs. DEEPA —— b . {©: 22 , e
18 CvD 266/2016  10414/16 AMARJIT SINGH ORS Vs. ANIL KUMAR ORS — A9\ e
Je
19 CivD] 785/2016  10898/16 DAVINDER KAUR Vs, RAJESH KUMARI AND ORS —\"D” 1%
0 CivDl 345/18 RAJ KUMAR JAIN Vs. AMIT SHANNON «— LTl ©: 2=
Defendant/Respondent Evidence :
Civ D) 450/2016  11535/16 BHARTI DUTT Vs. CHANDER BHUSHAN DUTTA — 20,99 e
Misc. Arguments
ANJANI TECHNOPLAST LTD AND ANR Vs. SURENDRA KUMAR— 2&; ©9c)e
Civ D) 300/2016  12434/16 BARLICHURS AND ANR =9
Misc./ Arguments :
7 EX 645/18 RAJESH GARG Vs. KRISHAN PAL SINGH — 2% 0%
Order on Misc, Application .
| e < M/S BABBAR INTERNATIONAL Vs. M/S P C GLOBAL— R 9= 720

MERCHANDISING PVT LTD AND ORS



District and Sessions Judge, West, THC
IN THE COURT OF Ms, Harleen Singh

Additional District Judge(ADJ) .
CIVIL CAUSE LIST DATED 27-03-2020 Total Cases:29

S.No. Case Type Old Case No. _ Case No. Titie

Misc, cases/purpose

1 CwDj 11/2016  12400/16 PULKIT KUMAR AND ORS. Vs. SUSHIL KUMAR AND ORS. od e ’ " Lgo

2 KX 240717 MANGAT RAM Vs. SANJAY KUMAR 90 [77[.9 © |

M/S JANA LAKSHMI FINANCIAL SERVICES LTD Vs. M/S G Koo [7] foJo

I e INDUSTRIES AND ORS kL ’ 2

4 EX 47118 ARUN SHARMA Vs. RAKESH KUMAR o0 © l 3 fo? o

5  EX 849/18 M/S HOME CREDIT INDIA FINANCE P. LTD. Vs, SAVESH ALI 20 f') p -
6 EX 1546/18 HDB FINANCIAL SERVICES LTD Vs. KEDAR NATH o2 0 |7 lgo

T B 1547/18 HDB FINANCIAL SERVICES LTD. Vs. SATPAL BHATIA 2 o | 7 l°2 S

8  EX 107119 M/S INDUSIND BANK LTD. Vs. YUDHVIR SINGH 9, J =20

9  EX 189/19 M/S SHEEL CREDITS P, LTD, Vs, PANKA] SADANA AND ORS. ¢, h |‘€°
10 EX 407119 DHANLAXMI BANK LTD Vs. MANGAL SEN .95 |7 \e20

11 EX 907/19 M/S MARS DISTRIBUTIONS Vs, ANKUR TYAGI R

: M/S HOME CREDIT INDIA FINANCE PVT LTD Vs. NDE

12 EX 919/19 Sheas Rdo l'? ,.20
13 EX 1089/19 PERMINDER KAUR Vs, SUMAN RAIN AND ORS,) h [Q o

Issues

14 CivD 94/2016  11605/16 NITYANAND @ NITIN Vs, VINOD KUMAR ORS o2 b | 7 LZ o ¥
8 iy 118618 fmsm{EETA KOHLI AND ANR Vs. M/S GPS PROPERTIES PVT oJ.9 ]7 L?o —
Plaintiff/Petitioner Evidence

D 784 KASHMERO Vs. SUB

16 qv i) 52972014 116 ERO Vs. SUBHASH ] 5\ § ’ ade

17 CwDJ 531/2014  10360/16 KASHMERO V. SATISH

18 CivDJ 24/16/2016  10089/16 SUNITAVs.ANITA 0 S | & I.ae &)

19 CivDJ 64/16/2016 12221/16 ANURADHA MANCHANDA Vs, CENTRAL BANK OF INDIA ORS, 2 h 120
20 CwD) 393/2016  8558/16 VINOD KUMAR GUPTA Vs. RAJENDER SINGH ANR, 3 }q [Q b

21 CwDl SON62018  ITLAG aismmzr SINGH Vs. MS UNITED ARTLOGISTICS P. LTD. 1y h Llo
22 CivD] 214117 JACOB PHILLIP Vs, M/S AURUM REALCON P. LTD. 17 | l e

23 CivDl 127517 OMPRAKASH Vs POONAM 4 [ [ ‘
Defendant/Respondent Evidence 2

24 CivD] 21/16/2016  9331/16 VIKRAM DHAND Vs. MADAN SHARMA,J ’ v [ Jo

Misc./ Arguments ; ¥

25  EX 312014 6130916 RELIANCE CAPITAL LTD Vs. KAPILDEV () & |8 / L

Misc. Arguments

26 MiscDJ 72016 58266/16 VINOD KUMAR GUPTA Vs. JOGINDER KAUR OTHERS ot { & [ 5
Order on Misc. Application

27 CivD] 3/16/2016  12269/16 SH. HARMINDER SINGH Vs. SMT, RUCHI SINGH o 4 [§ /Q o

28 CivD] 2162016  12268/16 HARMINDER SINGH Vs. M/s RUCHIKA PLASTIC INDUSTRIES 6 ¢ | /Jo
Final Arguments

20 RCAD] 133117 GAURAV TYAGI AND ORS. Vs, RADHEY SHYAM DHANJAL AND,) | I-—; Lzu

OM No.13]

i1




Senior Civil Judge cum RC, West, THC
IN THE COURT OF SH. NITISH KUMAR SHARMA

Civil Judge
CIVIL CAUSE LIST DATED 27-03-2020 Total Cases:33
Case Type _Old Case No,  Case No. Title
viisc, cases/purpose
EX 6/2015 61441/16 MOHD HALIM Vs. SH. MANOJ BHARTI
EX 323/17 SUNIL DUTT Vs. SUNDER SINGH JANGRA
EX 625/17 SINGHMAN FINEX PVT LTD THROUGH ITS DIRECTORS /AR Vs.
PAWAN GROVER
646/17 RAMA ARJUN RETAIL PVT LTD Vs, ABDUL KALAM
\ 752/17 ASHA LATA Vs, SURENDER KUMAR CHADHA
X 832/17 GARDEX Vs. JATINDER AHLAWAT
X 303/18 ABHAY RAJ] VERMA Vs. BSES
EX 329/18 PATIALA CARGO ROADLINES LTD Vs, PRINCE CHOPRA
EX 503/16 RAMA ARJUN RETAIL PVT LTD Vs, BHAIRAV DUTT PANT
EX 655/18 RAJIV TYAGI Vs. GURU NANAK INTERNATIONAL PVT LTD
106/19 AJAY JAIN Vs, AJAY TIWARI
417119 GOPAL BOOK BINDING Vs, SHREE ADS
617/19 MARS DISTRIBUTION Vs. SOURABH
he 725/19 HDFC BANK LTD Vs. DHAN PAL
1 830/19 SADHNA SALES CORP. Vs. REALCASH TECH. LTD.
4 111720 DIVYA SHARMA Vs, ANKITA OBEROI JUNEJA
195/20 M/S SHRIRAM TRANSPORT FINANCE CO LTD Vs, SH
RAVINDER SINGH CHANDOK AND ANR
EX 197/20 M/S BAJA] FINANCE LTD Vs. JASBIR SINGH
FX 198/20 POOJA FINELEASE LTD Vs, PRIYANKA SONI
S SCJ 239/20 VIJAY KUMAR BANSAL Vs. UNION OF INDIA
X 244/20 AXIS BANK LTD Vs. MANQJ YADAV
EX 206/20 KALRA HOSPITAL SRCNC PVT LTD Vs. AMARJEET KAUR
5 389/20 RAJESH Vs. ANKIT
EX 350/20 RAM KISHAN ROHILLA Vs, ANKIT
Detendant/Respondent Evidence
('S 8] 375/2013 8989/16 PURAN DEVI Vs. GIAN DEVI
Misc/ Arguments
~ SC] 241/18 DR. 8.K. GUPTA Vs. ATEEK KHAN
< SO 242/18 DR. S.K. GUPTA Vs. KHEM BAHADUR SHAH
*S SCJ 243/18 DR. S.K. GUPTA Vs, ATEEK KHAN
(S SCJ 214/19 LALIT KUMAR KHATTAR Vs. JITENDER SETHI
Mise, Arguments
= BABA SURTA SINGH @ SURTAI NATH Vs, PANCHESHWAR
EA 135/19 MAHADEV MAHAKALI SHANI DEV MANDIR
Misc SC] 74119 RAMESH CHANDER Vs. GOVERDHAN (SINCE DECEASED)
Misc,/ Arguments
S SCj 206/20 CHAND RANI Vs, MUKESH KUMAR
Linal Arguments
S SCJ 1230718 CORPORATION BANK Vs. GURCHARAN

AV coges v Fivped vP"’V O(}'DG NS

/1




POORAN CH""""D@%@\

District and Sessions Judge, West, THC  Sifaived “‘E rons Judge-02 (v/esd)

IN THE COURT OF Sh. Pooran Chand A |, 154, TR T
o Additional Sessions Judge Court No. 154, 18t FI00f
) Criminal Cause List Dated 27-03-2020 Total Cases:7 m Court, Delhi

9No. Case Type 0ld Cass No. Case No. Title FIR/PS
Misc./ Appeaance ‘

SC 242/112010  57541/2016  STATE Vs. RAHULETC. ) 4~$— 0P 312 /2008 (Vikas Puri)
! CT Cases 6/2019 gmmc?éw ANBANR. V6. 1 (anand Praba 5= {04 f
' CA 25/2020 NAVEEN KUMAR Vs. THE STATE fﬁfﬁ‘%‘f&‘f‘n Pe
Charge
I SC 2562019 STATE Vs. RAMESH CHAND gbﬁﬁ&ﬁk%h-
Prosecution Evidence

se 2/16/2016 571852016  STATE Vs. RAM BACHAN ORS S T O

5¢ 6/12016 5509072016  STATE Vs. PARVEEN "'Nsagﬁfl‘s,‘{f"f{_ Ve

sc 6012018  STATE Vs. NARESH ;ﬁg?l‘lapfﬂ\f e

()\oc.wf‘ NO:

<\

9 99
POORAN CHAMD
sfaie o3 wranhe—o2 (GRem)
Adciitional Ssssions Judga-02 (Wsst)
WY . 154, WOIH
Court No. 154, 1st Floor
Tis Wazari Court, Deihl

g



4]

District and Sesslons Judge, West, THC
IN THE COURT OF Sh. Rajesh kr.Singh

£R

Additional Sessions Judge
Criminal Cause List Dated 27-03-2020 Total Cases:10
S.Ne. fase Tvpe  Oid Case No. Do ke TOSESSCRRS . A WO S FIR/PS AN
Misc./ Appearance
Sl i e e " : 288 /2018 (NTHAL
- - : 0180 /2019 (Anand
3172019 STATE Vs. MANISH Parbat)
For Bail
“——  BeMatters 43372020  STATE Vs MANISH mezeag fAnsnd
Proseculion Evidence
1 St 92015 | 56326/2016  STATE Vs. RA] KUMAR SAH 476 /2014 (Ranhola) 03.C. 22
5212015 56872/2016  STATE Vs. ROHIT » « 157 /2015 (Khyala) K diad
e WA . STATE Vs. TARUN @ BHUTTAN @ 1090 /2015 (Patel ’
_ 38/2016 574092016 BUGGAL g Nagar)
= 3 i
N 78/2016 T 57507/2016  STATE Vs. KARAN YADAV \l,fgﬂfg;fﬂ(m"hfﬁ \§8 0820

L

15072018 )] ¢ STATE V5. SATBIR SINGH RATI

Final Argument

&

G|

21/2019

STATE Vs. BANSIDHAR UPPADHAYE

5982017 J) & STATE Vs. MUKESH KUMAR

RMNEL

'—(1‘_:}'_

) LT, wo.

~y gw&@' N‘Q"Jab' b

1

9_

495 12017 (Paschim-p: 0SoSs2
Vihar West) =

350 2016 (Mundka) 74,0022

406 /2017 (Rajoun [ L _Q\\.?,D
Garden)

09— L4- O

53
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Criminal Cause List Dated 27-03-2020 Total Cases:13

o™

District and Sessions Judge, West, THC
IN THE COURT OF Mr.Sunil Beniwal
ASJ/SPECIAL.JUDGE(NDPS)

T e
SUNIL BENIWAL
sfoRRaa I =i

Oid Case No.

§.No. Case Type Casa No. Bitle FIRPS o Acdibonal Sessions Judgal
S NI L atee) ¥ & R
Misc,/ Appearance Special Judge (NDPS), Vest
For Bail e
2 PBail Matters 4012020  STATE Vs. VIPIN MAKHIJA f,?f{f]{’)w (RIAL
Charge - -
3 $C C)glqezoc,lm 58272/2016  STATE Vs. SATISH CHANDER @ TYAGI 424 /2016 (Hari Nagar)
, . 357 /2019 (NIHAL
4 s .;‘,7 &l 4192019 STATE Vs. CHANDNI VIHAR)
Prosecution Evidence
2 : 109 /2015 (Crime

5 scos\c,’\wv(f 2/N2016  56939/2016  STATE Vs. ANTHONY UMEH ANR. Branch-West Delhi)
: STATE Vs. UGBOAJA CHIKWADO 75 /2016 (Crime
6 SC Bi\shofe 5790612016 ~ORNELIUS Branch-West Delhi)
7 sc 2218120 4262017  STATE Vs. RAM NARAIN RAI 171 /2017 (Moti Nagar)

. 330 /2017 (Rajouri
8 SC asteole 5532017 STATE Vs. MOHD GUDDU o v

. 127 /2017 (Crime
9  sc 26\<tzale 660/2017 STATE Vs. NABI ALAM @ ABBAS Branch-West Delhi)
10 SC e\ ze (¥ 87012018 STATE Vs. RAJESH KUMAR 607 12018 ()
It SC o \¢hol~ 98/2019 STATE Vs. HEERA @ DEVRA] 371 2018 (Khyala)
4 : 86 /2018 (Anand

12 | SC 20\ sl X 41/2020 STATE Vs. SANJEEV KUMAR Parbat)
13 CrRev |l 020 71/2020 JAGDISH SHARMA Vs. STATE 100




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Neha
Addl Chief Metropolitan Magistrate

w2

Criminal Cause List Dated 27-03-2020 Total Cases:32

S.No, Case Type Old Case No. Case No. Title FIRPS
CHURIWALAN Vs, PANCHAYAT
1 Ct Cases SOOI NN | e e a 00
Misc./ Appearance ‘
2 CrCase 19/PN/2014 618292016  STATE Vs. MAHENDER 48 /2013 (Patel Naggr)
3 Cr.Case 54872018 STATE Vs. SONU KUMAR ;5;‘;;??1 T g
4  Cr.Case 118572018  STATE Vs. VIPIN KUMAR ;2&3?” (Patel
5  CrCase 1510/2019  STATE Vs. CANCELLATION gi%ir/f‘m (Patel
Misc. cases/purpose
RAHUL CHHABRA Vs. RK. }
6  Ct Cases e | e /2019 (Ranjit Nagar
7 Ct Cases 568272019  RAHUL CHHABRA Vs. MAHESH KUMAR /2019 (Ranjit Nagar|
Misc./ Appearance
8  CrCase 6759/2019  STATE Vs. SHIVAM DUA 97 2019 (Patel Nagy)
9 CrCase 73152019  STATE Vs. PANKAJ] KUMAR ;élg g?lg (Patel
10 Cr. Case 7722/2019  STATE Vs. MAJNU @ RAJ ;\?aﬁg 23;)19 (Ranjit
Misc., cases/puipose
11 Ct Cases 8712020  povTLTWARLVS. DWARKAPRASAD 15019 (Ranjit Nagar)
RAJESH KUMAR GULIA Vs, TEJASVITA
12 Ct Cases ISHBURD | aeleeit s 2 /2020 (Patel Nagar)
Charge
13  Cr.Case 947/2017 STATE Vs. ANUP SINGH AND ANR géfg ﬁ?lﬁ (Ranjit
14  Cr.Case 3955/2018  STATE Vs. ANOOP SINGH iaaz g?ls (Ranjit
15  Cr.Case 8978/2018  STATE Vs. SHEIKH BARIK gﬁfg ;ﬁ)m (Patel
16  Cr. Case 3860/2019  STATE Vs. NISHANT gfa;ﬁ?lﬁ (Patel
17 Cr.Case 693372019  STATE Vs. SUSHILA ;i';f_?lb (Patel
18  Ct Cases 32014 25402016  SAMISAHNIVS. SANDEEP PURIAND ) (ot Nagar)
19 Cr. Case 77/RN/2015 606922016  STATE Vs. RAHUL RAI ORS gi; g;m (Ranjit
L.
20 Cr.Case 75970/2016  STATE Vs. RAMANU] PASWAN ;’g‘;ﬁ?“ (Rangit
21 Cr.Case 965372018  STATE Vs. SUSHIL @ PAHARI g;;ﬁai} /2018 (Pat
22 Cr.Case 4547/2019  STATE Vs. ROHIT SHARMA ;ﬁ‘;g’i & (Pt
23 Cr.Case 141472019 STATE Vs. SAGAR @ GHODA giSa?g(; goxs {Patel
Defence Evidence
24 Cr.Case 33/PN/2014  72208/2016  STATE Vs. MOHD NIZAM @ HATHI gﬁg’m (Patel
Misc. Arguments

172




Chief Metropolitan Magistrate, West, THC
IN THE COURT OF Ms. Neha

Addl. Chief Metropolitan Magistrate
Criminal Cause List Dated 27.03-2020 Total Cases:32

S.No, Case Type Old Case No. Case No, Title .- FIR/PS S e
SHRI HARISH CHAND VADEHRA Vs, 424 /2004 (Patel

25  Ct Casss 26/P2014 116692016  or.ll e

k SATISH BHARTI Vs. SATISH KUMAR

26  Ct Cases 20072014 54872016  poroH BEARLLY /0 (Patel Nagar)

Final Arguments

27  Cr. Case 54/PN/2014 65945/2016  STATE Vs. RAJBIR SINGH ;‘;‘;ﬁf% (Patel

HGEr on_MISC. Applcation

28  Cr.Case 35/AP/2014 715692016  STATE Vs. MAHABIR PRASAD 565 /1998 () \q\b\”"
KAUSHAL KISHORE JHA Vs. VIJAY

29 Ct.Cases 47/P015 161522016 (et /0 (Patel Nagar)

30  Cr.Case 737782016  STATE Vs. RAVI KUMAR g;?g g?” (Patel

Arguments

31 Ct Cases 226032016  RAMPHAL Vs. VIKASH BATRA 0 (Patel Nagar)

Judgement

32  Cr. Case 24/RN/2014 64970/2016  STATE Vs. SWETA PRASAD 63 /2012 (Ranjit Nagaf)

272



District and Sessions Judge, West, THC
IN THE COURT OF MR. HASAN ANZAR

Additional District Judge £ pas 1o ~/3)
CIVIL CAUSE LIST DATED 27-03-2020 Total Cases:48

S.Na.

Case Type Old Cuse No. Case No. Title
Misc. cases/purpose
1 EX 28/2016 60744/16 KOTAK MAHINDRA PRIME LTD Vs, INDU BALA Sj /
2 owvy 4112016 8604/16 g&%méﬁiﬁgmcss PILID Va. MS %ed
3 EX 61343/16 HDFC BANK LTD Vs, KAVITA
4 EX . 61460/16 GULSHAN KUMAR JOLLY Vs. UMESH VERMA
Proper Order o Sj[’ / e
5 EX 61620/16 L AND T FINANCE LTD Vs. SUREH KUMAR
Misc. cases/purpose
6 EX 21717 M/s Garg Industries Vs. M/s Mark Cable Company
7 EX 2517217 SANTOSH KHILLAN Vs, MANISHA
8 EY 375/17 HDB FINANCIAL SERVICES LTD. Vs. LALAIT KUMAR SAGAR

AND OTHERS ;j 4 /-) "
g EX 1239/17 M/S CHOLAMANDLAM INVESTMENT AND FINANCE 4
COMPANY LTD Vs, DEEPAK SONIK AND ANR
10 EX 1508/17 ggSSMML FINANCE BANK LTD. Vs. MANISH KUMAR AND
SRR 16/18 AU SMALL FINANCE BANK LTD Vs. MD IBRAHEEM AND OR
12 X 119/18 SIMMI KUNDRA Vs, SANJAY KHURANA AND ANR
13 EX 468/18 MAGMA FINCORP LTD. Vs. ADITYA OVERSEAS AND ORS.
14 CivD] 869/18 PARUL SHOKEEN Vs, SUDESH
3 113118 Kotak Mahindra Bank Ltd. Vs. HUCKUM SINGH AND ANR
16  ARBTN 73/18 SUNITA SETHI Vs. M/S HDFC BANK LTD, AND ANR.
17 = 123318 HDB FINANCIAL SERVICES LTD. Vs. AVINASH PANDEY
18  ARBIN 77/18 MANCHUN SHARMA Vs, A.U. FINANCIERS INDIA LTD. '_7> bj pre)
19 = 127118 VEENA SOOD Vs. RAM P. THAKUR
20 =X 1445/18 HDB FINANCIAL SERVICES LTD Vs. TARA CHAND
21 EX 1494/18 HDB FINANCIAL SERVICES LTD Vs. SUNIL S
22 Civ DJ 391/19 PARBHATI LAL Vs. DHARAM WATI
i G . 705/19 Kotak Mahindra Bank Ltd. Vs. RA] KUMAR AND ANR
24 EX 708/19 Kotak Mahindra Bank Ltd. Vs. NISHA SHARMA
25 EX 715/19 HDFC Bank Vs. JITENDER PAL SINGH— .
26 EX 761/19 M/S KOTAK MAHINDRA BANK LTD Vs. SAURARBH SING
¥ i EX 765/19 M/S KOTAK MAHINDRA BANK LTD Vs. MR. SACHIN SHERA
28 EX 768/19 M/S KOTAK MAHINDRA BANK LTD Vs. DEEPAK CHAURAS
29  CivD] 601/19 RAJNI Vs. SITA RAM AND ORS
30 EX 905/19 Indusind Bank LTD Vs. MR. SARITA KARAN AND ANR /c}'} /%
‘ SMT BINDU DHANWAL Vs, M/S KASMAC PC SUPPORT LLP
31 EX 1080/19 AND ANR
a2 EX 1093/19 M/S HDFC BANK LTD. Vs. CHARANJEET KAUR
13 Bx 23120 ggg FINANCIAL SERVICES LTD. Vs. RATHI TRADING CO. AND
S 32/20 ?ggc BANK LTD. Vs. RICH EARTH INFRATEL P. LTD. AN
5 M/S KOTAK MAHINDRA BANK LTD Vs. SH BALRAM RAMNATH

35. ~ .BX 33/20 AND ANR
Plaintiff/ Petitioner Evidence
36 Civ D] 36772012 9389/16 PRAVEENA ARORA Vs. KAUSHALYA DEVI j / _
37 Gl 62/2016 9637/16 BABITA VERMA Vs, NARESH KUMAR BABBAR 97’7/9

12



District and Sessions Judge, West, THC

IN THE COURT OF MR. HASAN ANZAR
Additional District Judge

CIVIL CAUSE LIST DATED 27-03-2020 Total Cases:48

S.Na. Case Type Old Case No.  Case No. Title
38 Civ D] 329/2016 8741/16 PINKY NAYAR Vs. JITENDER
39 CivDJ 340/2016 1074516  ASHOK DAMIR Vs, SONIAARORA [~ '3] ¥ / Yo
Misc./ Arguments
0 EX 470117 M/S MAHINDRA AND MAHINDRA FINANCIAL SERVIC
- LIMITED Vs. CHANDER MOHAN AND ANR
41 EX 580/17 ggSHNANCIERS INDIA LTD. Vs, NAVEEN KUMAR YADAV
42 EBX 1516/17 SARVESH KUMAR Vs. BRAJESHWAR PRASAD
Final Arguments
43 Civ DJ 98/2016 10593/16 OM LOGISTICS LTD Vs. STESALIT LTD
44 CivD] 504/2016 1108916 RAJ SINGH Vs. DHARAM SINGH
" 45  RCAD] 61235/16 JAI DEV Vs. PHOOL CHAND
46 RCA D} 7118 SURESH KUMAR MEHTA Vs, R. K. GULATI 02-7 / ‘3—"
Order
47 Civ D 242016 9370/16 SYNDICATE BANK Vs. GAUTAM SINGH
48 Civ D] 109/2016 12510/16 PREM SHARMA Vs, HARI OM SHARMA
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